CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.

The Patent Office Jonal No. 09/2021 Dated A®/2021 10984



DESIGN
CORRIGENDUM

The Registered Design No272860which has been erroneously published in thefficial Journal of India
dated 09/03/2018 part il , at page 9230column 1 in the name of PRINTPACK | LLINOIS, INC., 1400
ABBOT DRIVE, ELGIN, ILLI NOIS, 60123,U.S.A. Class09-05, Date of Registration19/06/2015 Titled
as PACKAGE WITH INTEGRAL PULL TAB , Priority No. 29/512,601 Date-19/12/2014, Country
U.S.A. should read as PRINTPACK | LLINOIS, INC., 1400 ABBOTT DRIVE, ELGIN, ILLINOIS,
60123, USA. 2. THE QUAKER OATS COMPANY, 555 WEST MONROE STREET, CHICAGO,
ILLINOIS 60661, U.S.A. Class 09-05, Date of Registration 19/06/2015Titled as PACKAGE WITH
INTEGRAL PULL TAB , Priority No. 29/512,601Date-19/12/2014, CountryU.S.A.

DESIGN
CORRIGENDUM

The Registered @sign No. 272861 which has been erroneously published in the official Journal of India
dated 09/09/2016, parf Il, at page 68882, column 3 in the name of PRINTPACK ILLILOIS, INC., A
CORPORATION OF THE STATE OF ILLINOIS, OF 1400 ABBOT DRIVE, ELGIN, ILLINOIS , 60123,
U.S.A. Class 0905, Date of Registration 19/06/2015, Titled as PACKAGE WITH INTEGRAL PULL
TAB, Priority No. 29/512,601, Datel9/12/2014, CountryU.S.A. should read as PRINTPACK ILLINOIS,
INC., 1400 ABBOTT DRIVE, ELGIN, ILLINOIS, 60123, U.S.A., 2. THE QUAKER OATS COMPANY,
555 WEST MONROE STREET, CHICAGO, ILLINOIS 60661, U.S.A. Class 0905, Date of Registration
19/06/2015, Titled as PACKAGE WITH INTEGRAL PULL TAB, Priority No. 29/512,601, Date
19/12/2014, CountryU.S.A.
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COPYRIGHT PUBLICATION

SLNO | REGISTERED DESIGN NUMBERS RENEWED ON
1. 229551 27.10.2020
2. 229552 27.10.2020
3. 229553 27.10.2020
4. 229554 27.10.2020
5. 229550 27.10.2020
6. 233534 27.10.2020
7. 233532 27.10.2020
8. 233533 27.10.2020
9. 233531 27.10.2020
10. 236330 27.10.2020
11. 232884 27.10.2020
12. 232886 27.10.2020
13. 232911 27.10.2020
14. 231699 29.10.2020
15. 229549 29.10.2020
16 229547 29.10.2020
17. 229546 29.10.2020
18. 231703 29.10.2020
19. 231702 29.10.2020
20. 231700 29.10.2020
21. 233427 29.10.2020
22. 231707 29.10.2020
23. 231706 29.10.2020
24. 231705 29.10.2020
25. 231704 29.10.2020
26. 305743 29.10.2020
27. 232825 29.10.2020
28. 232687 29.10.2020
29. 232686 29.10.2020
30. 314452001 31.12.2020
31. 233194 3112.2020
32. 311262 31.12.2020
33. 248514 31.12.2020
34. 300711 31.12.2020
35. 235065 31.12.2020
36. 235064 31.12.2020
37. 235001 31.12.2020
38. 234660 31.12.2020
39. 234492 31.12.2020
40. 234353 31.12.2020
41. 234109 31.12.2020
42. 234108 31.122020
43. 232230 31.12.2020
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44. 232231 31.12.2020
45. 232232 31.12.2020
46. 234791 10.12.2020
47. 224555 11.11.2020
48. 218802 17.12.2020
49. 306324 08.12.2020
50. 235236 08.12.2020
51. 235238 08.12.2020
52. 235239 08.12.2020
53. 235237 08.12.20D

54. 232146 08.12.2020
55. 230375 08.12.2020
56. 321074001 08.12.2020
57. 230220 08.12.2020
58. 230891 08.12.2020
59. 230376 08.12.2020
60. 318243001 08.12.2020
61. 307606 08.12.2020
62. 320585001 08.12.2020
63. 320587001 08.12.2020
64. 32088-001 08.12.2020
65. 235526 10.12.2020
66. 235002 10.12.2020
67. 234107 10.12.2020
68. 233801 10.12.2020
69. 232227 10.12.2020
70. 310144 10.12.2020
71. 318032001 10.12.2020
72. 318031001 10.12.2020
73. 232925 10.12.2020
74. 281656 10.12.2020
75. 281676 10.12.2020
76. 234973 10.12.2020
77. 234974 10.12.2020
78. 3190406001 10.12.2020
79. 234975 10.12.2020
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER 31%39-003

CLASS 09-01

NAYASA WORLD, SURVEY NO. 655/IC NEAR SOMNANATH CO.
OP. SOCIETY, DABHEL NANI DAMAN, DAMAN 1 396 310, (UNION
TERRITORIES) DAMAN, INDIA, WHOSE PARTNERS ARE RUPA
SACHDEV, MANASI SACHDEYV & KISHOR MALIK

DATE OF REGISTRATION 11/03/2019
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 324989001
CLASS 1399

1MR. D. KAVIN, SNS COLLEGE OF TECHNOLOGY, SNS KALVI NAGAR,

SATHY MAIN ROAD, VAZHIYAMPALAYAM PIRIVU, COIMBATORE,

TAMILNADU - 641035, INDIA2. MR. Z. MOHAMED FAAIZ, SNS COLLEGE OF
TECHNOLOGY, SNS KALVI NAGAR, SATHY MAIN ROAD,

VAZHIYAMPALAYAM PIRIVU, COIMBATORE, TAMILNADU - 641035, INDIAS.
MR. A. SAI SANTOSH, SNS COLLEGE OF TECHNOLOGY, SNS KALVI NAGAR,
SATHY MAIN ROAD, VAZHIYAMPALAYAM PIRIVU, COIMBATORE,

TAMILNADU - 641035, INDIA4.MR. S. VASANT, SNS COLLEGE OF
TECHNOLOGY, SNS KALVI NAGAR, SATHY MAIN ROAD,

VAZHIYAMPALAYAM PIRIVU, COIMBATORE, TAMILNADU - 641035, INDIA

DATE OF REGISTRATION 24/12/2019

TITLE MINI SOLAR TOWERS USING
FRESNEL LENSES

PRIORITY NA

DESIGN NUMBER 315095001

CLASS 03-01

SAURAV PRAKASH, A-66, RAMPHAL CHOWK, 1ST FLOOR,
DWARKA SECTOR -7, NEARBY HDFC BANK-110078, INDIA

DATE OF REGISTRATION 23/02/2019
TITLE LAPTOP BAG
PRIORITY NA
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DESIGN NUMBER 315097001

CLASS 23-04

MR. RAVIPRAKASH BHAT SA RAVU, M/S. AIRIER NATURA
PRIVATE LIMITED, NO 2 & 3, 4TH MAIN ROAD, BALAJI
LAYOUT, SANJAYNAGAR, BANGALORE 7 560094 INDIA

DATE OF REGISTRATION 22/02/2019
TITLE AIR PURIFIER
PRIORITY NA

DESIGN NUMBER 331981001
CLASS 19-06

SAINT GOBAIN INDIA PR IVATE LIMITED, SIGAPI ACHI
BUILDING, FLOOR NO 7, 18/3 RUKMINI LAKSHMIPATHY ROAD,
EGMORE, CHENNAI -600008

DATE OF REGISTRATION 14/08/2020

TITLE REVOLVING GLASS WRITING BOARD
PRIORITY NA

DESIGN NUMBER 331983001

CLASS 2503

SCREEN SOLUTIONS LIM ITED, SCREEN SOLUTIONS LIMITED
BEAUFORT HOUSE, GREENWICH WAY, PEACEHAVEN, EAST
SUSSEX BN10 8JQ, UNITED KINGDOM.

DATE OF REGISTRATION 14/08/2020
TITLE TELEPHONE BOOTH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0079787470002 01/06/2020 EUIPO
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DESIGN NUMBER

331985001

CLASS

12-02

1.CHITKARA INNOVATION INCUBATOR FOUNDATION, SCO:
160-161, SECTOR-9C, MADHYA MARG, CHANDIGARH - 160009,
INDIA. 2. KULDEEP KUMAR THAKUR, CCHM CHITKARA
UNIVERSITY, RAJPURA, PUNJAB, INDIA. 3.VISHAL VERMA,
CCHM, CHITKARA U NIVERSITY, RAJPURA, PUNJAB, INDIA.

DATE OF REGISTRATION

14/08/2020

BAGGAGE CART WITH WEIGHING

TITLE MECHANISM FOR HOTELS
PRIORITY NA

DESIGN NUMBER 332144001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, MANGLAM PL ACE, DISTRICT CENTRE, SECTOR i

3, ROHINI, DELHI 110085

DATE OF REGISTRATION 19/08/2020
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 332153001
CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTR E, SECTORT

3, ROHINI, DELHI 110085

DATE OF REGISTRATION

19/08/2020

TITLE

FOOTWEAR

PRIORITY NA
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DESIGN NUMBER

306042

CLASS

08-09

1.SAUMIL B. CHANDIWALA, C/O ALURAYS LIGHTING

TECHNOLOGY 3, ABHIGAM,

PARIMAL RAILWAY CROSS SING, AMBAWADI, AHMEDABAD
380006 GUJARAT, INDIA 2. KAVITA SAUMIL CHANDIWALA, C/O

OPP. DOCTOR HOUSE, NR.

ALURAYS LIGHTING TECHNOLOGY 3, ABHIGAM, OPP.
DOCTOR HOUSE, NR. PARIMAL RAILWAY CROSSSING,
AMBAWADI, AHMEDABAD 380006 GUJARAT, INDIA

DATE OF REGISTRATION

26/05/2018

TITLE

ALUMUNIUM PROFILE

PRIORITY NA
DESIGN NUMBER 316375001
CLASS 2504

WING ENTERPRISES, INCORPORATED, 1198 NORTH SPRING

CREEK PLACE, SPRINGVILL

E,US.A

DATE OF REGISTRATION

01/04/2019

TITLE FLIP-UP LADDER
PRIORITY

PRIORITY NUMBER DATE COUNTRY

29/667,354 19/10/2018 U.S.A.

DESIGN NUMBER 326484001 —
CLASS 09-01 . é@
MONTE CRUZ BEVERAGES(OPC)PRIVATE LIMITED, OFFICE e
NO-2, PAJIFOND, MARGAO, SOUTH GOA, PIN - 403601, INDIA e
DATE OF REGISTRATION 27/01/2020 g &
TITLE BOTTLE -

PRIORITY NA
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DESIGN NUMBER

326522001

CLASS

2301

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -

KU, TOKYO 101-0021, JAPAN.

DATE OF REGISTRATION 28/01/2020
FITTING FOR A FLUID PRESSURE
TITLE DEVICE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
201930413454.5 31/072019 CHINA
DESIGN NUMBER 326576001
CLASS 12-11

1.RAJ SANJAYBHAI SHAH, STUDENT OF GTU AFFILIATED COLLEGE 10,
NIRAJ FLAT, SWAMINARAYAN COLONY, SHELAT BHUVAN, RAMBAUG,
MANI 2. ABHISHEK BHARATBHAI CHOKSHI, STUDENT OF GTU AFFILIATED
COLLEGE C-10 BHADRESHWAR FLATS NEAR ANKUR CROSS ROAD,
NARANPURA AHMEDABAD 1 380013, GUJARAT STATE, INDIA. 3. HIMAL
NILESHBHAI DESAI, STUDENT OF GTU AFFILIATED COLLEGE B/G 205
VAISHALI TOWNSHIP, NR. RIVERSIDE PARK, GUPTANAGAR, VASNA,
AHMEDABAD -380007, GUJARAT STATE, INDIA.

DATE OF REGISTRATION 29/01/2020

TITLE FOLDABLE COMPACT ELECTRIC
VEHICLE

PRIORITY NA

DESIGN NUMBER 306924

CLASS 14-03

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP.,

LTD., NO. 18,

HAI BI N ROAD, WUSHA

GUANGDONG 523860, POPLEGS REPUBLI C OF C

DATE OF REGISTRATION

20/06/2018

TITLE

MOBILE COVER

PRIORITY

PRIORITY NUMBER

DATE COUNTRY

201830076854.7

28/02/2018 CHINA
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DESIGN NUMBER

306944

CLASS

24-01

TRUMED LIFESCIENCE SOLUTIONS PRIVATE LTD, PLOT
53,LEVEL 1, CUSTOMS COLONY, SAKTHY NAGAR MAIN ROAD,
OMR, THURAIPAKKAM, CHENNAI -600097, INDIA

DATE OF REGISTRATION

20/06/2018

BLOOD FILTERING, DEFOAMING

TITLE AND STORAGE DEVICE
PRIORITY NA

DESIGN NUMBER 317452001
CLASS 07-01

UMBERTO CERAMICS INTERNA TIONAL PVT LTD, SADOLIYA 1

GALTESHWAR ROAD, OFF. NATIONAL HIGHWAY NO. 8,
PRANTIJ, SABARKANTHA 383205, GUJARAT, INDIA

DATE OF REGISTRATION 03/05/2019
TITLE TEAPOT
PRIORITY NA

DESIGN NUMBER 327149001
CLASS 28-03

AMOREPACIFIC CORPORATION, 100, HANGANG -DAERO,

YONGSAN-GU, SEOUL, REP

UBLIC OF KOREA

DATE OF REGISTRATION 13/02/2020

TITLE COMPACT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190039627 16/08/2019 |REPUBLIC OF KOREA
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DESIGN NUMBER

327153001

CLASS 10-06

DMITRY GANZHA, G ENTZGASSE 21/2/28, 1180 WIEN, AUSTRIA.
DATE OF REGISTRATION 13/02/2020

TITLE SIGNALLING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
006929030 26/09/2019 EUIPO

DESIGN NUMBER 327162002

CLASS 09-01

M/S. NECTAR FOOD & BEVERAGES, 40, 41 PAREKH -3,
TATITHAIA, KADODRA -BARDOLI ROAD, SURAT -394305,
GUJRAT, INDIA, WHOSE PARTNERS ARE (1) PARTH MANUBHAI
UKANI & (2) DHANJIBHAI HIRJIBHAI VERARIYA

DATE OF REGISTRATION 14/02/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 327219001
CLASS 09-03

1.ASAD KHAN, 2581/1 ASHIYANA COMPLEX, SIR SYED AHMED

ROAD, DARYAGANJ, DELHI

HR 221B, 60 FEET ROAD, PUL PEHLAD PUR, NEW DELHI- 110044,

INDIA

- 110002, INDIA2.VISHAL SENGAR,

///,/,

72

DATE OF REGISTRATION

14/02/2020

-
y /4

77

TITLE

PACKAGING BOX

7 W

L S

PRIORITY NA

\

\\‘.._

A\
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DESIGN NUMBER

327296001

CLASS

11-05

HIREN PRATAP SHAH, YES CREATION SHOP NO 7, JAl SAKET
SOCIETY, OPP VIJAYA BHAVAN, RAIPADA, MALAD (WEST),

MUMBAI -400064

DATE OF REGISTRATION 17/02/2020

TITLE FESTIVE DECORATIVE ARTICLE
PRIORITY NA

DESIGN NUMBER 317103001

CLASS 08-08

ALLOY STEEL AUSTRALIA (I

NT) PTY LTD, PO BOX 3087,

MALAGA DC, WESTERN AUSTRALIA, 6945 AUSTRALIA.

DATE OF REGISTRATION

23/04/2019

CAPPING NUT OF WEAR PLATE

TITLE FIXING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201816438 25/10/2018 AUSTRALIA
DESIGN NUMBER 326820001
CLASS 1509

SALVAGNINI ITALIA S.P.A., VIA GUIDO SALVAGNINI, 51, 36040

SAREGO (VI) i ITALY.

DATE OF REGISTRATION

05/02/2020

TITLE

PUNCH INSERT

PRIORITY

PRIORITY NUMBER

DATE COUNTRY

00668678-0010

06/08/2019 EUIPO
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DESIGN NUMBER

326926001

CLASS

06-01

HOF FURNITURE SYSTEM PVT. LTD., STEEL TOWN OWNER
ASSOCIATIONS, PLOT NO. C-1, STEEL TOWN, OPP: NOVA
PETROCHEM, SARKHEJ -BAVLA HIGHWAY, VILLAGE:

MORAIYA, TA: SANAND, DIST: AHMEDABAD -382210, GUJARAT

STATE, INDIA

DATE OF REGISTRATION 08/02/2020
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 327002001
CLASS 12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,

NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION

10/02/2020

TITLE

REAR COWL OF VEHICLE

PRIORITY NA

DESIGN NUMBER 327028001

CLASS 09-08

NILKAMAL LIMITED, PLOT NO. 77/78, STREET NO. 14, M.I.D.C.,
ANDHERI (EAST), MUMBAI i 400 093

DATE OF REGISTRATION 11/02/2020

TITLE PALLET

PRIORITY NA
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DESIGN NUMBER

307406

CLASS

12-16

WHEELS INDIA LIMITED, PADI, CHENNAI  -600 050,

TAMILNADU, INDIA

DATE OF REGISTRATION 05/07/2018

TITLE WHEEL RIM FOR VEHICLES
PRIORITY NA

DESIGN NUMBER 307700

CLASS 09-03

M/S. FRESH FOOD INDUSTRIES, PLOT NO. C-7/9, NEAR AMP
GATE, VILLAGE -KANSAI, MIDC INDUSTRIAL AREA,
AMBERNATH -421 501 DIST. THANE, MAHARASHTRA, WHOSE
PARTNERS ARE RAKESH LAKHANI AND PRAVEEN KHETWANI

DATE OF REGISTRATION 14/07/2018
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 327600001
CLASS 2502

VITRUM SYSTEMS LLP, PLOT NO. 1, 4 RIVIERA INDUSTRIAL

ESTATE, 66 KA SUBSTATION ROAD, R.S. NO. 255, NH8B, SHAPAR

360024, RAJKOT, GUJARAT, INDIA

DATE OF REGISTRATION

27/02/2020

TITLE

SIDE HANDLE FOR WINDOW PRORE

PRIORITY NA
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DESIGN NUMBER

327601001

CLASS

2502

VITRUM SYSTEMS LLP, PLOT NO. 1, 4 RIVIERA INDUSTRIAL
ESTATE, 66 KA SUBSTATION ROAD, R.S. NO. 255, NH8B, SHAPAR

360024, RAJKOT, GUJARAT, INDIA

DATE OF REGISTRATION

27/02/2020

BOTTOM SHUTTER FOR WINDOW

TITLE PROFILE
PRIORITY NA

DESIGN NUMBER 327629001
CLASS 26-02

LOTUS MACHINES PVT. LTD., 1059 INDUSTRIAL AREA PHASE -2,

CHANDIGARH, INDIA -160002

DATE OF REGISTRATION 27/02/2020
TITLE LED TORCH
PRIORITY NA

DESIGN NUMBER 327@84-001

CLASS 2501

RICHARD HEINDL, TASSILOSTR. 21, 82166 GRAFELFING,

GERMANY

DATE OF REGISTRATION

28/02/2020

TITLE

CONNECTING ELEMENT FOR SHEET

PILES
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0068096120001 02/09/2019 EUIPO
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DESIGN NUMBER

327866001

CLASS

05-05

PARRY MURRAY & CO. LTD, 3RD FLOOR, SIMPSON HOUSE, 6
CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED

KINGDOM

DATE OF REGISTRATION

05/03/2020

TITLE

TEXTILE FABRIC

PRIORITY NA
DESIGN NUMBER 327949001
CLASS 16-02

APPOTRONICS CORPORATION LIMITED, 20F -22F, HIGH-TECH
ZONE UNION TOWER, NO.63, XUEFU ROAD, NANSHAN
DISTRICT, SHENZHEN, GUANGDONG PROVINCE, CHINA.

DATE OF REGISTRATION 06/03/2020 ) @ ';'ﬁ@ ;,‘
TITLE PROJECTOR [ e
PRIORITY

PRIORITY NUMBER DATE COUNTRY

201930684844.6 09/12/D19 CHINA

DESIGN NUMBER 327956001

CLASS 23-04

RECKITT & COLMAN (OVERSEAS) HYGIENE HOME LIMITED,
103-105 BATH ROAD, SLOUGH, BERKSHIRE, SL1 3UH, UNITED

KINGDOM.

DATE OF REGISTRATION

06/03/2020

TITLE

AIR FRESHENER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0068508360001 09/09/2019 EUIPO
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DESIGN NUMBER

327984001

CLASS

31-00

KONINKLIJKE PHILIPS N.V.,
TECH CAMPUS 5, 5656 AE E

RESIDING AT EINDHOVEN, HIGH

INDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 09/03/2020 \

TITLE BLENDER —
PRIORITY

PRIORITY NUMBER DATE COUNTRY p
0068527110004 10/09/2019 EUIPO =
DESIGN NUMBER 327985001 -
CLASS 31-00 A §rt

KONINKLIJKE PHILIPS N.V., AT EINDHOVEN, HIGH TECH
CAMPUS 5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 09/03/2020

TITLE BLENDER Sl
PRIORITY

PRIORITY NUMBER DATE COUNTRY

0068527110005 10/09/2019 EUIPO
DESIGN NUMBER 318665001

CLASS 10-04

PROCEQ AG, RINGSTRASSE 2, 8603 SCHWERZENBACH,

SWITZERLAND

DATE OF REGISTRATION

12/06/2019

MODULAR HOUSING SYSTEM FOR

TITLE MEASURING EQUIPMENTS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
144387 13/12/2018 | SWITZERLAND
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DESIGN NUMBER 327334001

CLASS 14-03

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP.,
LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG"AN, DONGGUAN,
GUANGDONG 523860, P.R.CHINA

DATE OF REGISTRATION 19/02/2020

TITLE WIRELESS ROUTER |
PRIORITY i |
PRIORITY NUMBER DATE COUNTRY ==
CN 201930459439.4 22/08/2019  [CHINA

DESIGN NUMBER 327375001

CLASS 09-03

MAHESHKUMAR JOGANI, 706, SUBH SQUARE, PATEL WADI,
LAL DARWAJA, SURAT - 395004, GUJARAT, INDIA,

DATE OF REGISTRATION

19/02/2020

TITLE

PACKAGING BOX

PRIORITY NA

DESIGN NUMBER 327398001
CLASS 07-02

MR. MUKESH KUMAR, SOFTLINE PLASTIC INDIA, D -242,
SWAROOP NAGAR, DELHI -110042, INDIA

DATE OF REGISTRATION 20/02/2020
TITLE CONTAINER

PRIORITY NA
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DESIGN NUMBER

327408005

CLASS

1501

BHARAT HEAVY ELECTRICALS LIMITED, REGIONAL
OPERATIONS DIVISION (ROD), PLOT NO. 9/1, DJ BLOCK, 3RD
FLOOR, KARUNAMOYEE, SALTLAKE CITY, KOLKATA -700091,
REGISTERED OFFICE AT BHEL HOUSE SIRI FORT, NEW DELHI

T 110049, INDIA

DATE OF REGISTRATION 20/02/2020

TITLE TURBINE RHOOL%FIQN%HAFT SEAL
PRIORITY NA

DESIGN NUMBER 328331001

CLASS 23-04

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 52, 5656 AG
EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

18/03/2020

TITLE AIR HUMIDIFIER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0068862710003 19/09/2019 EUIPO
DESIGN NUMBER 328092001
CLASS 05-05

PARRY MURRAY & CO. LTD., 3RD FLOOR, SIMPSON HOUSE, 6
CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED

KINGDOM

DATE OF REGISTRATION 11/03/2020
TITLE TEXTILE FABRIC
PRIORITY NA
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DESIGN NUMBER

328113001

CLASS

26-06

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO., LTD.), 2, TAKAR A-CHO, KANAGAWA -KU,
YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN

DATE OF REGISTRATION 11/03/2020

TITLE REAR COMBINATION LAMP FOR CAR|
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2019020656 13/09/2019 JAPAN

DESIGN NUMBER 3281206001

CLASS 12-16

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO., LTD.), 2, TAKARA -CHO, KANAGAWA -KU,
YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN

DATE OF REGISTRATION 11/03/2020

TITLE REAR BUMPER FOR CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2019020645 13/09/2019 JAPAN
DESIGN NUMBER 328128001

CLASS 08-03

KORLOY INC., 1350, NAMBU
SEQOUL, 08536, REPUBLIC O

SUNHWAN -RO, GEUMCHEON-GU,
F KOREA

DATE OF REGISTRATION

11/03/2020

TITLE CUTTING INSERT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190046817 30/09/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

328139001

CLASS

06-04

1DR. G. HEMATH KUMAR, COMPOSITE RESEARCH CENTER,
12A, G N B ASHWARIA FLAT, EVR STREET, VINAYAGAPURAM,
AMBATTUR, CHENNAI -53, TAMIL NADU, INDIA 2.DR. H.
MOHIT, COMPOSITE RE SEARCH CENTER, 12A, GNB
ASHWARIA FLAT, EVR STREET, VINAYAGAPURAM,
AMBATTUR, CHENNAI -53, TAMIL NADU, INDIA 3.MR. BABU
VISHWANATH, COMPOSITE RESEARCH CENTER, 12A, G N B
ASHWARIA FLAT, EVR STREET, VINAYAGAPURAM,
AMBATTUR, CHENNAI -53, TAMIL NADU, INDIA

DATE OF REGISTRATION 12/03/2020
TITLE STORAGE FURNITURE
PRIORITY NA

DESIGN NUMBER 328157001
CLASS 07-01

ASIAN PLASTOWARES PVT. LTD, ASIAN HOUSE, PLOT NO.D -7/1,

ROAD NO. 16, M.I.D.C., ANDHERI (EAST), MUMBAI -400 093,
STATE OF MAHARASHTRA, | NDIA

DATE OF REGISTRATION 12/03/2020
TITLE WATER JUG
PRIORITY NA

DESIGN NUMBER 328207001

CLASS 08-08

AZAD MOHAMMED, PLOT NO

T G-1, 176GA, RIICO INDUSTRIAL

AREA, GUDLI, UDAIPUR, RAJASTHAN, INDIA

DATE OF REGISTRATION

13/03/2020

TITLE

SHUTTER GEAR BOX

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

328231001

CLASS

28-03

BENEMEDO GMBH, OBERDORFSTRASSE 61, 8853 LACHEN SZ,

SWITZERLAND

DATE OF REGISTRATION

14/03/2020

TITLE

MICRODERMABRASION DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

WIPO87242 20/09/2019 WIPO e
DESIGN NUMBER 328601001

CLASS 13-03

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA

DATE OF REGISTRATION 25/03/2020
TITLE PLUG
PRIORITY NA

DESIGN NUMBER 328632001
CLASS 12-11

HONDA MOTOR CO., LTD., 1-1, MINAMI -AOYAMA 2 -CHOME,
MINATO -KU, TOKYO, 107-8556 JAPAN

DATE OF REGISTRATION 27/03/2020
TITLE MOTOR SCOOTER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2019021936 30/09/2019 JAPAN

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 328653001

CLASS 2402 /Q”\
/

1ARCHANA GAUTAM, KRISHNA INSTITUTE OF MEDICAL Qo

SCIENCES, DEEMED TO BE UNIVERSITY, KARAD -415110, <)

MAHARASHTRA, INDIA. 2. AKHIL THOMAS, KRISHNA i

INSTITUTE OF MEDICAL SCIENCES, DEEMED TO BE

UNIVERSITY, KARAD -415110, MAHARASHTRA, INDIA

DATE OF REGISTRATION 29/03/2020 \ /

TITLE RESPIRATORY BAG .\

PRIORITY NA

DESIGN NUMBER 329042001

CLASS 24.02

HANS HEIDOLPH GMBH, LUDWIGSPLATZ 8, 93309 KELHEIM

GERMANY

DATE OF REGISTRATION

25/04/2020

TITLE

LABORATORY INSTRUMENT

PRIORITY

PRIORITY NUMBER DATE COUNTRY
007123633 25/10/2019 EUIPO
DESIGN NUMBER 329102001
CLASS 26-05

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA

DATE OF REGISTRATION

29/04/2@0

TITLE

CEILING LIGHT

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

329144001

CLASS

12-16

SAINT GOBAIN INDIA PRIVATE LIMITED, SIGAPI ACHI
BUILDING, FLOOR NO 7, 18/3 RUKMINI LAKSHMIPATHY ROAD,
EGMORE, CHENNAI -600008, INDIA

DATE OF REGISTRATION

30/04/2020

TITLE

REAR GLASS OF AUTOMOBILE

PRIORITY NA
DESIGN NUMBER 320633001
CLASS 28-02

J.K. HELENE CURTIS LIMITED, NEW HIND HOUSE, NAROTTAM
MORARJEE MARG, BALLARD ESTATE, MUMBAI 1 400 001,

MAHARASHTRA, INDIA

DATE OF REGISTRATION 13/08/2019
TITLE BATH SOAP
PRIORITY NA

DESIGN NUMBER 320724001
CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

16/08/2019

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 320729001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 16/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 320746001

CLASS 14-03

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLLC
OF KOREA

DATE OF REGISTRATION 16/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 3207606001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGT ONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 16/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 320769001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 16/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 320776001

CLASS 14-03

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC
OF KOREA

DATE OF REGISTRATION 16/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2019-0008)63 22/02/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 320802001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 17/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 320809001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC
OF KOREA

DATE OF REGISTRATION 17/08/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190008063 22/02/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 320828001

CLASS 02-02

CAPAPIE SPORTS EQUIPMENTS, PLOT NO. A- 268/2, THANE
INDUSTRIAL AREA, WAGLE ESTATE, OPP. ESIC HOSPITAL,
THANE (W) i 400 604, MAHARASHTRA, INDIA

DATE OF REGISTRATION 19/08/2019
TITLE SPORTS TROUSER
PRIORITY NA

DESIGN NUMBER 329629001
CLASS 13-03

BHARAT HEAVY ELECTRICALS LIMITED, REGIONAL OFFICES :
REGIONAL OPERATIONS DIVISI ON (ROD), PLOT NO. 9/1, DJ
BLOCK, 3RD FLOOR, KARUNAMOYEE, SALTLAKE CITY,
KOLKATA -700091, REGISTERED OFFICE : BHEL HOUSE SIRI
FORT, NEW DELHI -110049,INDIA

DATE OF REGISTRATION 27/05/2020

3 SHELL EXTRACTION PISTON RING

TITLE (L-RING AND PISTON RING)

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

3296806001

CLASS

02-04

BAUERFEIND AG, TRIEBESER STR. 16, 07937 ZEULENRODA

TRIEBES, GERMANY

DATE OF REGISTRATION 29/05/2020
TITLE STOCKINGS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0079668330005 25/05/2020 EUIPO
DESIGN NUMBER 311971

CLASS 13-03

LIGHT AND SHADE ELECTRICALS PRIVATE LIMITED, 4
TO 17, LUTHRIA HOUSE, SATIVALI ROAD, VASAI EAST,
PALGHAR, DISTRICT THANE 401208

-5A, 12

DATE OF REGISTRATION

13/11/2018

TITLE

COVER PLATE FOR ELECTRIC BOX

PRIORITY NA
DESIGN NUMBER 321483001
CLASS 1401

SHENZHEN AIRSMART TECHNOLOGY CO., LTD, 616, ANT"S
UNION START -UP ACCELERATOR, NO.9 KEJI ROAD, SCIENCE
AND TECHNOLOGY PARK, NANSHAN DISTRICT SHENZHEN,

GUANGDONG 518057 CHINA

DATE OF REGISTRATION

10/09/20B

TITLE

BLUETOOTH SPEAKER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
2019302107543 30/04/2019 CHINA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

321579002

CLASS

24-02

SIEMENS HEALTHCARE DIAGNOSTICS INC., 511 BENEDICT
AVENUE, 10591 TARRYTOWN, NY, UNITED STATES OF

AMERICA
DATE OF REGISTRATION 12/09/2019 | —\j_
TITLE REAGENT CARTRIDGE AN
PRIORITY l% —
PRIORITY NUMBER DATE COUNTRY

29/683,615 14/03/2019 U.S.A.

DESIGN NUMBER 329509001

CLASS 14-99

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, REPUBLIC OF

KOREA

DATE OF REGISTRATION

22/05/2020

TITLE

STAND FOR MONITOR

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190056925 27/11/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 329533001

CLASS 09-07

NAYASA SUPERPLAST, SURVEY NO. 3702 (7) KACHIGAM, NANI
DAMAN, DAMAN i 396 210, (UNION TERRITORIES), INDIA,
INDIAN WHOSE PARTNERSHIP FIRM, WHOSE PARTNERS ARE
SACHIN SACHDEV & MANASI SACHDEV

DATE OF REGISTRATION

23/05/2020

TITLE

CAP

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

307755

CLASS

08-99

1. ANURAG JASTI, 517ME1011, DEPT. OF MECHANICAL ENGG.
NIT, ROURKELA, INDIAN 2.SANDHYARANI BISWAS, DEPT. OF
MECHANICAL ENGG. NIT, ROURKELA, INDIAN

DATE OF REGISTRATION

18/07/2018

TITLE

BI-MODULE GEAR

PRIORITY NA
DESIGN NUMBER 328434001
CLASS 23-02

HANSGROHE SE, AUESTR. 59, 77761 SCHILTACH, GERMANY

DATE OF REGISTRATION

20/03/2020

TITLE

HAND SHOWER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0069262590001 25/09/2019 EUIPO
DESIGN NUMBER 328450001
CLASS 10-05

BHARAT HEAVY ELECT RICALS LIMITED, REGIONAL
OPERATIONS DIVISION (ROD), PLOT NO. 9/1, DJ BLOCK, 3RD

FLOOR, KARUNAMOYEE, SALTLAKE CITY, KOLKATA

- 700091,

REGISTERED OFFICE AT BHEL HOUSE SIRI FORT, NEW DELHI

T 110049, INDIA

DATE OF REGISTRATION 20/03/2020

TITLE ELECTRONIC RROBE FOR LEVEL
SENSING

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 328548001

CLASS 26-06

1.HYUNDAI MOTOR COMPANY, 12, HEOLLEUNG -RO, SEOCHO-
GU, SEOUL 137938, REPUBLIC OF KOREAZ2. KIA MOTORS
CORPORATION, 12, HEOLLEUNG -RO, SEOCHO-GU, SEOUL
137938, REPUBLIC OF KOREA

DATE OF REGISTRATION 23/03/2020

TITLE REAR COMBINATION LAMP FOR AN
AUTOMOBILE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

30-20190046875 30/09/2019 |REPUBLIC OF KOREA

DESIGN NUMBER 328564001

CLASS 23-04

HAVELLS INDIA LIMITED, 904, 9TH FLOO R, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA

DATE OF REGISTRATION 24/03/2020
TITLE CEILING FAN
PRIORITY NA

DESIGN NUMBER 328596001

CLASS 13-03

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI -

110001, INDIA

DATE OF REGISTRATION

25/03/2020

TITLE

SWITCH PLATE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 319972001
CLASS 02-04
SKECHERS U.S.A., INC. II, 228 MANHATTAN BEACH BLVD.,
MANHATTAN BEACH, CA 90266, U.S.A

DATE OF REGISTRATION 25/07/2019
TITLE SHOE
PRIORITY NA

DESIGN NUMBER 328794001
CLASS 26-06

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS

NISSAN MOTOR CO., LTD.),

2, TAKARA -CHO, KANAGAWA -KU,

YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN

DATE OF REGISTRATION

08/04/2020

TITLE

REAR COMBINATION LAMP FOR CAR

PRIORITY NA
DESIGN NUMBER 328797001
CLASS 12-16

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS

NISSAN MOTOR CO., LTD.),

2, TAKARA -CHO, KANAGAWA -KU,

YOKOHAMA -SHI, KANAGAWA 221 -0023, JAFAN

DATE OF REGISTRATION

08/04/2020

TITLE

INSTRUMENT PANEL FOR CAR

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

328826001

CLASS

1507

BLUE STAR LIMITED, KASTURI BUILDINGS, MOHAN T. ADVANI
CHOWK, JAMSHEDJI TATA ROAD, MUMBAI 400 020

DATE OF REGISTRATION 09/042020
TITLE FREEZER
PRIORITY NA

DESIGN NUMBER 328865001
CLASS 30-02

1.DR. JAGANNATH SAHOO, KIET APPARTMENTS, KIET GROUP
OF INSTITUTIONS, MURADNAGAR, GHAZIABAD, UTTAR
PRADESH, INDIA 2012062. DR. DAKSH BHATIA, B -11,
GOVINDPURI, MODINAGAR, UTTA R PRADESH, INDIA 3.DR.
ABHAY BHARDWAJ, 258 -B, PHASE 2, SOMDUTT VIHAR, GARH

ROAD, MEERUT, UTTAR PRADESH, INDIA 4.ANUJ PATHAK, D -4,
DAMODAR COLONY, MEERUT, UTTAR PRADESH, INDIA , ET AL.

DATE OF REGISTRATION

14/04/2020

AUTO-CLEANING SYSTEM FOR

TITLE EXPERIMENTAL ANIMAL CAGES
PRIORITY NA

DESIGN NUMBER 328879001

CLASS 1216

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO., LTD.), 2, TAKARA -CHO, KANAGAWA -KU,
YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN

DATE OF REGISTRATION

14/04/20D

TITLE

FRONT GRILLE FOR CAR

PRIORITY
PRIORITY NUMBER DATE COUNTRY
2019023105 16/10/2019 JAPAN

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

328882001

CLASS

09-01

PERNOD RICARD INDIA PRIVATE LIMITED, 5TH FLOOR, D
DISTRICT CENTER SAKET, NEW DELHI 110017

-3,

DATE OF REGISTRATION 14/04/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 328903001
CLASS 14-01

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP.,

LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG"AN, DONGGUAN,

GUANGDONG 523860, P.R.CHINA

DATE OF REGISTRATION 15/04/2020

TITLE EARPHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201930631718.4 15/11/2019 CHINA
DESIGN NUMBER 328913001
CLASS 16-01

HANGZHOU HIKVISION DIGITAL TECHNOLOGY CO., LTD.,
NO.555, QIANMO ROAD, BINJIANG DISTRICT, HANGHOU,

ZHEJIANG 310051, CHINA

DATE OF REGISTRATION 16/04/2020

TITLE SURVEILLANCE CAMERA
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201930563773.4 16/10/2019 CHINA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

328914001

CLASS

16-01

HANGZHOU HIKVISION DIGITAL TECHNOLOGY CO., LTD.,
NO.555, QANMO ROAD, BINJIANG DISTRICT, HANGHOU,

ZHEJIANG 310051, CHINA

DATE OF REGISTRATION

16/04/2020

TITLE

SURVEILLANCE CAMERA

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201930563773.4 16/10/2019 CHINA

DESIGN NUMBER 328937001
CLASS 09-01 §3 |

S. C. JGHNSON & SON, INC., 1525 HOWE STREET, RACINE,
WISCONSIN 53403, UNITED STATES OF AMERICA

DATE OF REGISTRATION 17/04/2020
TITLE DISPENSER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/710,489 23/10/2019 U.S.A.
DESIGN NUMBER 328943001
CLASS 12-16

1.HYUNDAI MOTOR COMPANY, 12, HEOLLEUNG -RO, SEOCHO-

GU, SEOUL 137938, REPUBLIC OF KOREAZ2. KIA MOTORS
CORPORATION, 2, HEOLLEUNG -RO, SEOCHO-GU, SEOUL

137938, REPUBLIC OF KOREA

DATE OF REGISTRATION 17/04/2020

REAR BUMPER FOR AN
TITLE AUTOMOBILE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20200000041 02/01/2020 |REPUBLIC OF KOREA

The Patent Office Jonal No. 09/2021 Dated A®/2021

11018



DESIGN NUMBER

329735001

CLASS

12-16

YAPP INDIA AUTOMOTIVE SYSTEMS PRIVATE LIMITED, PLOT
NO. A-3/A, CHAKAN INDUSTRIAL AREA, PHASE II, VILLAGE -
KHALUMBRE, TAL -KHED, PUNE- 410501.

DATE OF REGISTRATION 01/06/2020
TITLE FUEL TANK
PRIORITY NA

DESIGN NUMBER 329741001
CLASS 24-02

1.MADUGIRI VISWANATHA GUPTA NATRAJ, NO: 33, 2ND CROSS,

K.R.ROAD, 7TH BLOCK, JAYANAGAR, BENGALURU -560 083,
KARNATAKA, INDIA 2. MADUGIRI VISWANATHA GUPTA
RAVISHANKAR, NO: 33, 2ND CROSS, K.R.ROAD, 7TH BLOCK,
JAYANAGAR, BENGALURU -560 083, KARNATAKA, INDIA

DATE OF REGISTRATION 02/06/2020
TITLE PIPETTE
PRIORITY NA

DESIGN NUMBER 329775001
CLASS 08-08

KARAN TIBREWALA, S/O SURESH TIBREWALA, RESIDENT OF
DURGA NIWAS 8-2-626/5/B1, ROAD NO. 1, BANJARA HILLS,
HYDERABAD, TELANGANA STATE -500034, INDIA

DATE OF REGISTRATION

03/06/2020

TITLE

SCREW WITH ELONGATED GRIP

HANDLE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

329799001

CLASS

24-01

PHILIP DANIEL, A4A, VASTHUGRAMAM, RAJAGIRI VALLEY,
OFF INFOPARK EXPRESS HIGHWAY, COCHIN, PIN -682 039,

KERALA,

DATE OF REGISTRATION 04/06/2020
TITLE FACE MASK
PRIORITY NA

DESIGN NUMBER 329821001
CLASS 04-01

1JITENDRA RAGHUWANSHI, DEP ARTMENT OF MECHANICAL
ENGINEERING, LAKSHMI NARAIN COLLEGE OF TECHNOLOGY
BHOPAL - 462021, MADHYA PRADESH, INDIA 2. SHIVANSH
NEMA, LAKSHMI NARAIN COLLEGE OF TECHNOLOGY
BHOPAL - 462021, MADHYA PRADESH, INDIA 3. ASHITA RAI,
LAKSHMI NARAIN COLLEGE OF TECHNOLOGY BHOPAL -
462021, MADHYA PRADESH, INDIA 4. YOGESH DEWANG,
DEPARTMENT OF MECHANICAL ENGINEERING LAKSHMI
NARAIN COLLEGE OF TECHNOLOGY BHOPAL -462021,
MADHYA PRADESH, INDIA | ET AL.

DATE OF REGISTRATION 05/06/2020
FLOOR CLEANER CUM WATER
TITLE DRAINER
PRIORITY NA
DESIGN NUMBER 329876001
CLASS 09-05

REBEL FOODS PRIVATE LIMITED, C/305, S. NO. 199, 204, 206, 209,

PL NO. 4+12+13, EDEN PARK SOCIETY, VIMAN NAGAR,
LOHEGAON, PUNE, MAHARASHTRA -411014, MAHARASHTRA,

INDIA
DATE OF REGISTRATION 08/06/20®
TITLE CARRY BAG

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

329917001

CLASS

14-02

DIGIT SECURE INDIA PVT LTD, PLOT NO. 1303 & 1304, 4TH
FLOOR, KHANAMET, AYYAPPA SOCIETY, MADHAPUR
HYDERABAD 1 500081 INDIA.

DATE OF REGISTRATION 10/06/2020

TITLE BIOMETRIC AND PAYMENTS CARD
READER

PRIORITY NA

DESIGN NUMBER 320943001

CLASS 10-04

MAGPRO ENTERPRISES, A4, MAULANA SHED, PEREWADI,
SAFED POOL, AK ROAD, MUMBAI -400072

DATE OF REGISTRATION

22/08/2019

MAGNETIC FLAPPER USED IN

TITLE ROLLER BOX (FOR MAGNETIC LEVEL | [EE s
GAUGES) EE

PRIORITY NA

DESIGN NUMBER 320961001

CLASS 21-01

DR. ING. H.C.F. PORSCHE A

KTIENGESELLSCHAFT,

PORSCHEPLATZ 1, 70435 STUTTGART, GERMANY

DATE OF REGISTRATION

23/08/2019

TITLE

TOY CAR

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 329341001

CLASS 24-04

VECTURA DELIVERY DEVICES LIMITED, ONE PROSPECT i
WEST, CHIPPENHAM, WILTSHIRE, SN14 6FH, UNITED KINGDOM

DATE OF REGISTRATION 15/05/2020 1
TITLE AN INHALER ||
PRIORITY |
PRIORITY NUMBER DATE COUNTRY

007255740 18/11/2019 EUIPO

DESIGN NUMBER 320488001

CLASS 2402

KARL STORZ SE & CO. KG, DR. -KARL -STORZ-STRASSE 34, 78533
TUTTLINGEN, GERMANY.

DATE OF REGISTRATION 07/08/2019

TITLE CLEANING ADAPTER FOR MEDICAL
EQUIPMENT

PRIORITY

PRIORITY NUMBER DATE COUNTRY

0062285080002 12/@2/2019 EUIPO

DESIGN NUMBER 320557001

CLASS 08-07

SUNBIRD SEALS & PLASTICS PVT. LTD., 405, KALPATARU
PLAZA, CHINCHOLI BUNDER ROAD, MALAD (WEST), MUMBAI -
400 064, MAHARASHTRA, INDIA

DATE OF REGISTRATION 09/08/2019
TITLE SEAL
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

329946001

CLASS

14-01

PROLINE INC, 218, N.S. ROAD (KODALIA), KOLKATA -700146,
STATE OF WEST BENGAL, WHOSE PARTNERS ARE RAJEEV

JAIN AND SANJAY DUGAR

DATE OF REGISTRATION 11/06/2020
TITLE SPEAKER
PRIORITY NA

DESIGN NUMBER 32990-001
CLASS 20-01

PITRODA TECHNOLOGIES, 26 -27, KRISHNA INDUSTRIAL PARK
T 3, NEAR MAHAKALI TEMPLE, AHMEDABAD 1 INDORE

HIGHWAY, KUBADTHAL, TA.

DASKROI, DIST. AHMEDABAD 1

382430, GUJARATT INDIA, WHOSE PROPRIETOR IS AMIT

BALDEVBHAI PANCHAL

DATE OF REGISTRATION 13/06/2020

TITLE AUTOMATIC HAND SANITIZER
PRIORITY NA

DESIGN NUMBER 330122001

CLASS 2401

THINK EBIKEGO PRIVATE LI
100 FEET ROAD, AMRITSAR

MITED, 267, EAST MOHAN NAGAR,
, PUNJAB- 143001, INDIA

DATE OF REGISTRATION

17/06/2020

TITL E

DISINFECTING BOX

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 330123001

CLASS 2401

THINK EBIKEGO PRIVATE LIMITED, 267, EAST MOHAN NAGAR,
100 FEET ROAD, AMRITSAR, PUNJAB- 143001, INDIA

DATE OF REGISTRATION 17/06/2020

TITLE FRAME OF DISINFECTING BOX
PRIORITY NA

DESIGN NUMBER 337091001

CLASS 31-00

1.PROF. ANIRBID SIRCAR, DEAN R AND D, PANDIT DEENDAYAL
PETROLEUM UNIVERSITY, GANDHINAGAR -382007, GUJARAT,
INDIA 2.DR. KRITI YADAV, RESEARCH ASSOCIATE, PANDIT
DEENDAYAL PETROLEUM UNIVERSITY, GANDHINAGA R -
382007, GUJARAT, INDIA 3. MRS. NAMRATA BIST, ASSISTANT
PROFESSOR, PANDIT DEENDAYAL PETROLEUM UNIVERSITY,
GANDHINAGAR -382007, GUJARAT, INDIA

DATE OF REGISTRATION 01/01/2021
TITLE HONEY EXTRACTOR
PRIORITY NA

DESIGN NUMBER 337099001
CLASS 08-08

ST. JOSEPH'S COLLEGE OF ENGINEERING, OLD
MAHABALIPURAM ROAD, CHENNAI -600 119, TAMILNADU,
INDIA

DATE OF REGISTRATION 01/01/2021

TITLE PORTABLE ELECTRONIC TABLET
STAND

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

337101001

CLASS

20-02

ST. JOSEPH'S CA.LEGE OF ENGINEERING, OLD
MAHABALIPURAM ROAD, CHENNAI -600 119, TAMILNADU,

INDIA

DATE OF REGISTRATION 01/01/2021

TITLE PORTABLE SCORE DISPLAY BOARD,
PRIORITY NA

DESIGN NUMBER 337107001

CLASS 08-07

SHOHEB KHAN, 10/304, AW-14, ADA COLONY, NEAR OF
BIJLIGHAR, SHAHJAMAL, ALIGARH -202001 (UP.) (INDIA)

DATE OF REGISTRATION 01/01/2021
TITLE LOCK
PRIORITY NA

DESIGN NUMBER 337108004
CLASS 24-01

M. MARIA ALBERT STANLY, M/S STAAN BIO -MED
ENGINEERING PRIVATE LIMITED, 190A, BHARATHIYAR ROA D,
GANAPATHY, COIMBATORE -641006, TAMILNADU, INDIA

DATE OF REGISTRATION

01/01/2021

TITLE

SAFETY LOCK ACTUATOR FOR
LATERAL MOVEMENT OF SURGICAL
TABLE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

314719001

CLASS

09-01

BHARAT PROPACK PVT. LTD., K 87, UDYOG NAGAR
INDUSTRIAL AREA, ROHTAK ROAD, DELHI 110041, INDIA

DATE OF REGISTRATION 08/02/2019
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 331435001
CLASS 23-04

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED,

EQUINOX BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING,

LBS MARG, KURLA (WEST), MUMBAI 400

070,MAHARASHTRA INDIA. o~
DATE OF REGISTRATION 28/07/2020 i
TITLE CEILING FAN

PRIORITY NA

DESIGN NUMBER 331505001

CLASS 23-03

ALLTECH INDUSTRIES INDIA PRIVATE LIMITED, AT.
GERATPUR PATIYA, NEAR SEFFRONY RESORT, MEHSANA-
AHMEDABAD HIGHWAY, AT & POST: DITASAN, MAHESANA

382710, GUJARATT INDIA.

DATE OF REGISTRATION

30/07/2020

TITLE

COAL FIRE BURNER

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

331622001

CLASS

12-11

KATAYAMA KOGYO CO., LTD., 1005 -1, NISHIEBARA-CHO,
IBARA -SHI, OKAYAMA 715 -8502, JAPAN

DATE OF REGISTRATION 04/08/2020
TITLE TRICYCLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2020002438 09/02/2020 JAPAN
DESIGN NUMBER 314417001
CLASS 12-16

CARLING -DHOOQOT INDIA PVT. LTD., GUT NO. 100, VILLAGE
FAROLA, PAITHAN ROAD, POST BEEDKIN, TALUKA PAITHAN,
AURANGABAD - 431105, MAHARASHTRA, INDIA

DATE OF REGISTRATION 31/01/2019

TITLE AC PLUG FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 337566001

CLASS 13-03

MR. ANUJ JAIKARAN, E -14, PRASHANT VIHAR, NEW DELHI -
110085, INDIA

DATE OF REGISTRATION

15/01/2021

TITLE

EQUIPMENT FOR DISTRIBUTION OR
CONTROL OF ELECTRIC POWER

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

3375606003

CLASS

13-03

MR. ANUJ JAIKARAN, S/O DR. JAIKARAN GOEL, E -14,
PRASHANT VIHAR, NEW DELHI -110085, INDIA

DATE OF REGISTRATION

15/01/2021

EQUIPMENT FOR DISTRIBUTION OR

TITLE CONTROL OF ELECTRIC POWER
PRIORITY NA

DESIGN NUMBER 337633001

CLASS 02-02

VISHNUBHAI JIVRAMBHAI PATEL, 104, RAGHUVIR PLATINUM,
NEAR SHYAM SANGINI MARKET, KUMBHARIA, SURAT -395010,

INDIA

DATE OF REGISTRATION

18/01/2021

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA
DESIGN NUMBER 337656004
CLASS 02-02

VISHNUBHAI JIVRAMBHAI PATEL, 104, RAGHUVIR PLATINUM,
NEAR SHYAM SANGINI MARKET, KUMBHARIA, S URAT-395010,
INDIA

DATE OF REGISTRATION 19/01/2021
TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 337658001

CLASS 12-08

1.YUVARAJ D, ASSISTANT PROFESSOR, DEPARTMENT OF MECHANICAL
ENGINEERING, BANNARI AMMAM INSTITUTE OF TECHNOLOGY,
SATHYAMANGALAM, ERODE, TAMIL NADU, INDIA 1 6384012.
TAMILARASAN V D, ASSISTANT PROFESSOR, DEPARTMENT OF
MECHANICAL ENGINEERING, BANNARI AMMAM INSTITUTE OF
TECHNOLOGY, SATHYAMANGALAM, ERODE, TAMIL NADU, INDIA T 638401
3. SURESHKUMAR M, ASSISTANT PROFESSOR,DEPARTMENT OF
MECHANICAL ENGINEERING, BANNARI AMMAM INSTITUTE OF
TECHNOLOGY, SATHYAMANGALAM, ERODE, TAMIL NADU, INDIA T 638401
4. PRADEEP A D, ASSISTANT PROFESSOR, DEPARTMENT OF MECHANICAL
ENGINEERING, BANNARI AMMAM INSTITUTE OF TECHNOLOGY,
SATHYAMANGALAM , ERODE, TAMIL NADU, INDIA T 638401, ET AL.

DATE OF REGISTRATION 19/01/2021
ROLL CAGE FOR ALL-TERRAIN
TITLE VEHICLE
PRIORITY NA
DESIGN NUMBER 337675001
CLASS 07-07

1. BIGHNA KALYAN NAYAK, QUARTER NO. L/2/123, KALINGA
VIHAR, CHHEND, ROURKELA , DISTT: SUNDERGARH, PIN:
7690152. GURDEEP SINGH, NEW MARRIED SCHOLAR QUARTER
NO. 307, IT GUWAHATI CAMPUS, NORTH GUWAHATI 3.DR.
SOUGATA KARMAKAR, ASSOCIATE PROFESSOR,
DEPARTMENT OF DESIGN, IIT GUWAHATI

DATE OF REGISTRATION 19/01/2021

TITLE ERGONOMICWATER BUCKET
PRIORITY NA

DESIGN NUMBER 337709001

CLASS 02-02

ANGHAN BROTHERS, C-1304, NEW BOMBAY MARKET, NEAR
UMARWADA, SURAT -395010 (GUJARAT), INDIA

DATE OF REGISTRATION 20/01/2021
TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

337751001

CLASS

08-05

KAVERI EXPORTS, H NO.8-2-293/82/L/158/A, 3RD FLOOR, NEAR
ANDHRA BANK, MLA COLONY, ROAD NO.12, BANJARA HILLS,
HYDERABAD -500034, TELANGANA, INDIA

DATE OF REGISTRATION 20/01/2021

TITLE COTTON SAMPLE CUTTER
PRIORITY NA

DESIGN NUMBER 337774001

CLASS 12-05

BRAITHWAITE & CO. LTD., 5
INDIA

, HIDE ROAD, KOLKATA -700043,

DATE OF REGISTRATION 21/01/2021

TITLE ELECTRIC OVERHEAD TRAVELLING
CRANE

PRIORITY NA

DESIGN NUMBER 312062

CLASS 12-16

DEERE & COMPANY, ONE J
ILLINOIS, 61265 USA

OHN DEERE PLACE, MOLINE,

DATE OF REGISTRATION

16/11/2018

TITLE

CABIN FOR WORK VEHICLE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

312323

sssess
CLASS 13-02 l tlt‘L f
OKAYA POWER PVT. LTD., D -7, UDYOG NAGAR, ROHTAK sesesa
ROAD, NEW DELHI -110041, INDIA t ~ L H
DATE OF REGISTRATION 22/11/2018 Ssssean
TITLE SIDE PACKING FOR BATTERYCELLS {T,_f_‘ it LL
PRIORITY NA See an
DESIGN NUMBER 321926001
CLASS 02-01

1DR. CHARU KOHLI, A -7, SE7, PLOT NO. 10, SRI AGARSEN
APPARTMENT, DWARKA, DELHI -1100752.DR. RITA KANT, H.
NO.-1258, SEG18 C.CHANDIGARH, INDIA

DATE OF REGISTRATION

24/09/2019

TITLE REUSABLE CLOTH DIAPERS
PRIORITY NA

DESIGN NUMBER 330127001

CLASS 1503

TINYTECH UDYOG, PLOT NO. 2648, ROAD-H, KRANTI GATE,
METODA GIDC, RAJKOT 360021, GUJARAT, INDIA, WHOSE
PARTNERS ARE JIVANI PRAVIN KESHAVJIBHAI, JIVANI
SIDDHARTH PRAVINBHAI, JIVANI SARTHAK PRAVINBHAI AND

JIVANI NITA PRAVINBHAI

DATE OF REGISTRATION

17/06/2020

TITLE

OIL EXPELLER MACHINE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

337136001

CLASS

02-02

RAJESHKUMAR POPATBHAI DH AMELIYA, PLOT NO. 25, VALAM
NAGAR CO-OP. HOU. SOCIETY, A. K. ROAD, SURAT-395008,

GUJARAT.

DATE OF REGISTRATION 02/01/2021

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

DESIGN NUMBER 337169001

CLASS 02-02

CHETAN DILIPBHAI BHAYANI, A/802, ADITYA R ESIDENCY,
BESIDE MOTI NAGAR, NANA VARACHHA, SURAT -395006.

DATE OF REGISTRATION 03/01/2021

TITLE LADIES GARMENT (SET)
PRIORITY NA

DESIGN NUMBER 337195001
CLASS 09-09

S. KARTHIYAYINI, ASSISTANT PROFESSOR, DEPARTMENT OF
INFORMATION TECHNOLOGY, MOHAMMED SATHAK ENGG
COLLEGE, KILAKARAI -623806, RAMNAD, TAMILNADU, INDIA

DATE OF REGISTRATION

05/01/2021

TITLE

PORTABLE GARBAGE CONTAINER

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 337198001

CLASS 10-04

M. ARUN KUMAR, 8/3295, ANNANAGAR, P.N. ROAD,
POOLUVAPATTI (PO), TIRUPPUR i 641602, TAMILNADU, INDIA

DATE OF REGISTRATION 05/01/2021
TITLE TABULAR SCALE
PRIORITY NA

DESIGN NUMBER 337218001
CLASS 23-04

M/S V-GUARD INDUSTRIES LTD., 42/962, VENNALA HIGH
SCHOOL ROAD, VENNALA, KOCHI -682028, KERALA STATE,
INDIA

DATE OF REGISTRATION 05/01/2021
TITLE PEDESTAL FAN
PRIORITY NA

DESIGN NUMBER 3372206001
CLASS 2401

1.SHARDA UNIVERSITY, SHARDA UNIVERSITY 32 & 34,
KNOWLEDGE PARK Tlll, GREATER NOIDA , UTTAR PRADESH,
201310, INDIA.2. NISHANT SHARMA, DEPARTMENT OF
COMPUTER SCIENCE ENGINEERING, SHARDA UNIVERSITY, 32
AND 34 KNOWLEDGE PARK -lll, GREATER NOIDA, UTTAR
PRADESH, 201310, INDIA3. DR. NITIN RAKESH, DEPARTMENT
OF COMPUTER SCIENCE ENGINEERING, SHARDA
UNIVERSITY, 32 AND 34 KNOWLEDGE PARK-IIl, GREATER
NOIDA, UTTAR PRADESH, 201310, INDIA 4. DR. PARMA NAND,
DEPARTMENT OF COMPUTER SCIENCE ENGINEERING,
SHARDA UNIVERSITY, 32 AND 34 KNOWLEDGE PARK -llI,
GREATER NOIDA, UTTAR PRADESH, 2013 10, INDIA

DATE OF REGISTRATION 05/01/2021
TITLE UV DISINFECTOR
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 337236001

CLASS 1211

TUSHAR SUDHAKAR GULHANE, FLAT NO. 202, BUILDING NO. A=A
C5, SUN EMPIRE PHASE 1, NEAR SUN CITY, ANAND NAGAR, L\ \ /R
PUNE 411051, MAHARASHTRA, INDIA N
DATE OF REGISTRATION 05/01/2021

TITLE MOTORCYCLE

PRIORITY NA

DESIGN NUMBER 337239001

CLASS 12-16 e
CT UNIVERSITY, FEROZEPUR ROAD, SIDHWAN KHURD, el :\l mi”;
LUDHIANA - 142024, PUNJAB, INDIA. &q L)
DATE OF REGISTRATION 05/01/2021 e

TITLE AXLE HUB "

PRIORITY NA

DESIGN NUMBER 337244001 P

CLASS 1403 | s
SANDIP VIJAY, 82, SOCIETY AREA, CLEMENT TOWN, N (&
DEHRADUN -248002 )

DATE OF REGISTRATION 05/01/2021 L

TITLE WIRELESS ANTENNA RSP
PRIORITY NA s

The Patent Office Jonal No. 09/2021 Dated A®/2021 11034



DESIGN NUMBER 337254001

CLASS 24-04

1DR. ATUL SAJGURE, FLAT 203, BUILDING A, HIGH LIFE
SOCIETY, SUNCITY ROAD, PUNE 411041, MAHARASHTRA,
INDIA. 2.DR. NEELA RAJHANS, 7, ARADHANA APARTMENT,
NEAR GIRIJA SOCIETY, PAUD ROAD, PUNE 411038,
MAHARASHTRA, INDIA.

DATE OF REGISTRATION 06/01/2021

TITLE CANNULA COVER
PRIORITY NA

DESIGN NUMBER 337267001

CLASS 1399

AAYUSH SHARMA, B-2/70D, KESHAV PURAM, DELHI -110035
DATE OF REGISTRATION 06/01/2021

TITLE PORTABLE SOLAR LIGHT
PRIORITY NA

DESIGN NUMBER 337268001

CLASS 12-16

1DR. SYED FAISAL AHMED, SAGAR INSTITUTE OF RESEARCH
AND TECHNOLOGY EXCELLENCE, AYO DHYA BY PASS ROAD.
BHOPAL, MADHYA PRADESH 1 INDIA 2.DR. BHAVNA AYACHIT,
SAGAR INSTITUTE OF RESEARCH AND TECHNOLOGY
EXCELLENCE, AYODHYA BY PASS ROAD. BHOPAL, MADHYA
PRADESHT INDIA 3.DR. YOGESH AGARWAL, SAGAR
INSTITUTE OF RESEARCH AND TECHNOLOGY EXCELLENC E,
AYODHYA BY PASS ROAD. BHOPAL, MADHYA PRADESH 1
INDIA 4.DR. NOEEN KHALIQ, UNIVERSITY INSTITUTE OF
TECHNOLOGY, R.G.P.V. BHOPAL, MADHYA PRADESH - INDIA

DATE OF REGISTRATION 07/01/2021
TITLE BRAKE DISC
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 337303001

CLASS 09-01

RANSAM POLYMERS, SURVEY NO. 169 P, PLOT NO. 10, SIDC
MAIN ROAD, VERAVAL (SHAPAR), TA. KOTDA SANGANI,
RAJKOT -360024, GUJARAT, INDIA, WHOSE PARTNERS ARE (1)
MR. MAYURKUMAR MAGANLAL HIRPARA, RESIDING AT
KHARAVAD PLOT, OPP. DR. KOYANI HOUSE, DHORAJI
GUJARAT, INDIA, (2) SMT. RASHMIBEN DILIPBHAI KHUNT,
RESIDING AT KHUNT CHOWK, VILLEGE - MOVIYA, GUJARAT,
INDIA (3) MR. SHAILESHBHAI MANJIBHAI RUPARELIYA,
RESIDING AT VILLAGE - LUNAVAV, GUJARAT, (4) MR.
SANMITBHAI RAMESHBHAI PANSERIYA, RESIDING AT NAKRA,
JUNAGADH, (5) SMT. JALPABEN RAJESHKUMAR THUMMAR,
RESIDING AT AALAP HARITAGE, RAJKOT (6) SMT. GITABEN
NILESHBHAI VADODARIYA, RESIDING AT VILLAGE - PATIDAD,
RAJKOT, INDIA

DATE OF REGISTRATION 07/01/2021
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 337306001
CLASS 02-02

SHIROYA KALPESHKUMAR KANUBHAI, 80, RAM NAGAR SOC.,
A.K.ROAD, ANKUR CHOWKDI, FULPADA, SURAT -395008

DATE OF REGISTRATION 07/01/2021

TITLE SAREE AND BLOUSE SET
PRIORITY NA

DESIGN NUMBER 337326001

CLASS 12-11

HONDA MOTOR CO., LTD., 1-1, MINAMI -AOYAMA 2 -CHOME,
MINATO -KU, TOKYO, 107-8556 JAPAN

DATE OF REGISTRATION 08/01/2021
TITLE MOTOR SCOOTER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2020014440 14/07/2020 JAPAN

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

313829001

CLASS

2301

FLOWCET INDU STRIES LLP, DARSHAN, GOLDEN PARK STREET
NO. 1, BH. RAIYA TELEPHONE EXCHANGE, 150" RING ROAD,

RAJKOT. 360005

DATE OF REGISTRATION 12/01/2019
TITLE FAUCET
PRIORITY NA

DESIGN NUMBER 330757001
CLASS 24-01

MRS. LAXMI SINGH, 613, 6TH FLOOR, MAPLE TRADE CENTRE,
NEAR SURDHARA CIRCLE, SAL HOSPITAL ROAD, THALTEJ,

AHMEDABAD 1 54

DATE OF REGISTRATION

04/07/2020

TITLE UVC SANITIZER BAG
PRIORITY NA

DESIGN NUMBER 337821001
CLASS 02-02

VISHAL SAVJIBHAI BUTANI, C -801, VASTU POOJAN HEIGHTS,
8TH FLOOR, NEAR SWASTIK PLAZA, YOGI CHOWK, SURAT -

395006, GUJARAT, INDIA

DATE OF REGISTRATION

22/01/2021

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 337833001

CLASS 09-01

MINA DEVI CHOUDHURY, SAINTHIA -SURI ROAD, P.O.-
SAINTHIA, DIST - BIRBHUM, WEST BENGAL - 731234, INDIA

DATE OF REGISTRATION 22/01/2021
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 337862001
CLASS 02-02

ITALIYA JEMISH SHANTIBHAI, MAIN BAZAR, NAVAPARA,
NAGDHANIBA, DIS. - BHAVNAGAR.

DATE OF REGISTRATION 22/01/2021

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

DESIGN NUMBER 337951001

CLASS 12-16

1.PADMABHOOSHAN VASANTRAODADA PATIL INSTITUTE OF
TECHNOLOGY, PVPIT BUDHGAON, TAL -MIRAJ, DIST - SANGLI,
4163042. MS. SNEHA ARUN PATIL, SIDDHIVINAYAK

APARTM ENT, CHINTAMANI NAGAR, SANGLI, TAL - MIRAJ,
DIST - SANGLI. PIN -4164163. SOURABH KRISHNA GHEWARE,
MANGALWAR PETH, PARMAJ GALLI, MIRAJ, SANGLI 4.
CHAITRA SACHIN HUNNUR, SHRIYASH, NEAR KRISHNA
HOSPITAL, PATRAKAR NAGAR, SANGLI , ET AL.

DATE OF REGISTRATIO N 27/01/2021
TITLE REGENERATIVE BRAKING SYSTEM
PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER

337953001

CLASS

1503

1.MR. BHANUDAS BAIJAPPA TAKALE, A/P NIGADI B.K POST -
UTAGI TAL:JATH DIST SANGLI -4164132. MR.
SIDALINGAGOUDA RAMAGOUDA PATIL, FIRST FLOOR,
CHAITANY APRASAD APARTMENT SAHYADRINAGAR, SANGLI

4164163. MR. ROHIT ARJUN

BHILAVDI STATION, TAI: PALUS, DIST -SANGLI 4163034. MISS.
PRIYANKA ANAND JAMDADE, A/P MANERAJURI, TAL -
TASGAON, DIST-SANGLI, MAHARASHTRA PIN -416408, ET AL.

TAWDAR, A/P BURUNGWADI

DATE OF REGISTRATION 27/01/2021

TITLE SOLAR DRYER MACHINE FOR FRUIT{
& VEGETABLES

PRIORITY NA

DESIGN NUMBER 305765

CLASS 09-03

HOLISOL LOGISTICS PRIVATE LIMITED, A -1, CARIAPPA MARG,

SAINIK FARM, NEW DELHI 1

10062, INDIA

DATE OF REGISTRATION

18/05/2a.8

PACKAGING FRAME FOR PARK

TITLE BRAKE CALIPER
PRIORITY NA

DESIGN NUMBER 305771
CLASS 1599

CDE ASIA LIMITED, ECOSPACE BUSINESS PARK, BLOCK 4A,
6TH FLOOR, ACTION AREA II, NEW TOWN, KOLKATA -700156,
STATE OF WEST BENGAL, INDIA

DATE OF REGISTRATION

18/05/2018

TITLE

EQUIPMENT FOR SCREENING AND
DEWATERING OF VARIOUS
MATERIALS

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021

11039



DESIGN NUMBER 325853001

CLASS 23-04

YASH FANS PRIVATE LIMITED, PLOT NO F -17, IDA

KUKATPALLY, GANDHINAGAR, HYDERABAD, TG -500072

DATE OF REGISTRAT ION 13/01/2020 -
TITLE CEILING FAN

PRIORITY NA

DESIGN NUMBER 314142001

CLASS 26-05

1.SUZHOU OPPLE LIGHTING CO., LTD., FENYANG ROAD, FEN

LAKE DEVELOPING ZONE, WUJIANG DISTRICT, SUZHOU CITY,

JIANGSU PROVINCE 215211, CHINA. 2. OPPLE LIGHTING CO.,,
LTD., RM 411, BUILDING 1, NO. 6111, LONGDONG AVENUE,
PUDONG NEW AREA, SHANGHAI 201201, CHINA.

DATE OF REGISTRATION 22/01/2019
TITLE DOWN LAMP
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018306729086 26/11/2018 CHINA
DESIGN NUMBER 314257001
CLASS 09-01

BHARAT PROPACK PVT. LTD., K87, UDYOG NAGAR
INDUSTRIAL AREA, ROHTAK ROAD, DELHI 110041, INDIA

DATE OF REGISTRATION

25/01/2019

TITLE

PLASTIC BOTTLE

PRIORITY NA

The Patent Office Jonal No. 09/2021 Dated A®/2021
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DESIGN NUMBER 314292001

CLASS 03-01

LOUIS VUITTON MALLETIER, 2 RUE D U PONT-NEUF 75001
PARIS FRANCE

\') .

DATE OF REGISTRATION 28/01/2019

TITLE LUGGAGE

PRIORITY

PRIORITY NUMBER DATE COUNTRY .
20183647 03/08/2018 FRANCE

DESIGN NUMBER 314354001

CLASS 20-02

APPLE INC., ONE APPLE PARK WAY, CUPERTINO, CALIFORNIA
95014 UNITED STATES OF AMERICA

DATE OF REGISTRATION 30/01/2019

TITLE RETAIL DISPLAY UNIT SET
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/658,466 31/07/2018 U.S.A.
DESIGN NUMBER 331805001

CLASS 12-12

1DR. JOHN RAJAN A, PROFESSOR, DEPARTMENT OF
MANUFACTURING ENGINEERING, SCHOOL OF MECHANICAL
ENGINEERING (SMEC), VELLORE INSTITUTE OF
TECHNOLOGY, VELLORE, TAMIL NADU, INDIA PIN: 632014 2.
MR. AMAN MOVALIA, UG STUDENT, SCHOOL OF MECHANICAL
ENGINEERING (SMEC), VELLORE INSTITUTE OF
TECHNOLOGY, VELLO RE, TAMIL NADU, INDIA PIN: 632014

DATE OF REGISTRATION 09/08/2020

RECLINING WHEELCHAIR FOR

TITLE PHYSICALLY CHALLENGED

PRIORITY NA
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DESIGN NUMBER

331876001

CLASS

14-03

LG ELECTRONICS INC., 128,

YEOUI -DAERO, YEONGDEUNGPO i

GU, SEOUL, 1501 721, REPUBLIC OF KOREA

DATE OF REGISTRATION

11/08/2020

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE

COUNTRY

30-2020-:0006517 13/02/2020 |REPUBLIC OF KOREA
DESIGN NUMBER 331908001
CLASS 16-06

SACHIN G LOKAPURE, PLOT NO. 41, SERVE NO. 14, MIDC
SHAH- LULLA MAHANAGAR TRUTIYA 3RD, SAVALI, DIST -
SANGLI, TAL - MIRAJ 416410, MAHARASHTRA, INDIA. TRADING
AS SAGLOE RESEARCH EQUI PMENTG6S

DATE OF REGISTRATION 13/08/2020

LED ILUUMINATION FOR
TITLE MICROSCOPE
PRIORITY NA
DESIGN NUMBER 331932001
CLASS 0101

1 KANAV MITTAL, 90, PUSHAP VIHAR, SOUTH CITY, LUDHIANA
1410122. BHAVYA TUTEJA, 412, SECTOR 7, GURGAON-1220013.
ANMOL KAPOOR, 124A/229, GOVIND NAGAR, KANPUR -2080064.
DR. A.K. PRASADA RAOQO, FLAT -A410, MATRIXX MAJESTIC
APARTMENTS, NEAR SHAILI GARDENIA, YAPRAL,

SECUNDERABAD-500087

DATE OF REGISTRATION 13/08/2020

TITLE AUTOMATED 3D FOOD PRINTING
MACHINE

PRIORITY NA
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